Name of the Company: MeenabenKhuman&Anr
V/s

MK Handicrafts Pvt Ltd & Anr
Section of the Companies Act: Section 241

-242 of the Companies Act, 201
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ORDER

The Prayer is allowed.

The Respondent to file their objections within two weeks

by serving an advance copy to ,
the petitioner.

List the matter on 08.08.2019

MANORAMA KUMARI HARIHAR PRAKAS FH@%ATDRVEDI

MEMBER (JUDICIAL) MEMBER (JUDICIAL)

Dated this the 21st day of June, 2019.
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